IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 04 04.2026

Court]amount

Case No.

1 |J. C. BARAL 22543/2026 |04.04.2026 |WP(C)/25443/2025 | oo
2 |P.K.MOHANTY 22546/2026(04.04.2026 |WP(C)/19010/2010 |1o | c
3 |s NAYAK 22551/2026/04.04.2026 |[WP(C)/11803/2018 |10 | c |
4 |p K NAIK 22552/2026/04.04.2026 |[WP(C)/30999/2023 |10 | c |
5 |6 JAYASINGH 22554/2026|04.04.2026 |ABLAPL/1936/2026 |10 | c |
6 N SRHOO 22555/2026|04.04.2026 |ABLAPL/2019/2026 |10 | c |
7 |AK JATI 22558/2026|04.04.2026 |ABLAPL/15059/2025 |10 | c |
'8 |G SRHOO 22559/2026|04.04.2026 |ABLAPL/12228/2024 |10 | c |
9 |L.D.PANDA 22560/2026|04.04.2026 |[WP(C)/10012/2024 |10 | c |
10 |S.K.SUNDARA 22561/2026/04.04.2026 |WP(C)/11860/2024 |10 | c |
11 |S.K.SUNDARA 22562/202604.04.2026 |[WP(C)/11861/2024 |10 | c |
12 |A.K.NAYAK 22563/202604.04.2026 |[WP(C)/11868/2024 |10 | c |
13 |A K NAYAK 22565/2026|04.04.2026 |[WP(C)/7516/2025 |10 | c |
14 [L D PANDA 22566/2026|04.04.2026 |[WP(C)/37529/2025 |10 | c |
15 |S.K.SUNDARA 22567/2026 04.04.2026 |WP(C)/11868/2024 |10 | c |
16 |G JAYSINGH 22569/2026 04.04.2026 |WP(C)/1666/2026 |10 | c |
17 [B. K. SINGH 22570/2026|04.04.2026 |[WP(C)/9019/2026 |10 | c |
18 |SP SAMANTA 22571/2026|04.04.2026 |ABLAPL/1850/2026 |10 | c |
19 [B. K. SWAIN 22572/2026 [04.04.2026 |WP(C)/9606/2026 |10 | c |
20 |G. D. MALLICK 22574/2026 04.04.2026 |WP(C)/9506/2026 |10 | c |
21 [K. PARIDA 22578/2026/04.04.2026 [WP(C)/9338/2026 |10 | c |
22 [P K SAHOO 22580/202604.04.2026  |[WP(C)/2353/2026 |10 | c |
23 |S. SAHOO 122581/2026/04.04.2026  [WP(C)/9097/2026 |10 | lc |
24 |S K SAHU 22582/202604.04.2026  |[WP(C)/3238/2026 |10 | c |
25 |G SUNDARA 22584/2026|04.04.2026 |ABLAPL/2948/2026 |10 | c |
26 |L. D. SAHU 22585/202604.04.2026 |[WP(C)/6818/2026 |10 | c |
27 |s K RATH 22586/202604.04.2026 |[WP(C)/7026/2026 |10 | c |
28 |P.K.PANI 22588/202604.04.2026 |[WP(C)/12643/2016 |10 | c |
29 |M.R. ROUTRAY 22589/202604.04.2026  |[WP(C)/9547/2026 |10 | c |
30 |s K RATH 22590/202604.04.2026  |[WP(C)/7021/2026 |10 | c |
31 |S. BISWAL 22591/2026/04.04.2026 |WP(C)/9438/2026 |10 | c |
32 |B SAHA 22592/202604.04.2026  |ABLAPL/1333/2026 |10 | c |
33 |B SWAIN 22593/2026/04.04.2026 |[WP(C)/7051/2026 |10 | c |




34 |U.DAS 22594/2026(04.04.2026 |[WP(C)/11195/2016 |10 | c |
35 |D. K. NAIK 22595/202604.04.2026 |[WP(C)/8804/2026 |10 | c |
36 |M R ROUTRAY 22596/202604.04.2026 |[WP(C)/8060/2026 |10 | c |
37 |T.SWAIN 22600/2026/04.04.2026 |[WP(C)/9963/2026 |10 | c |
38 |T K NAYAK 22601/202604.04.2026 |[WP(C)/1164/2026 |10 | c |
39 |s. R BARIK 22603/202604.04.2026 |CONTC/1134/2026 |10 | c |
140 |s NAYAK 22605/202604.04.2026 |ABLAPL/1872/2026 |10 | c |
41 |T.SWAIN 22606/2026/04.04.2026 |[WP(C)/9962/2026 |10 | c |
‘42 igsﬁﬁég?gégigﬁAIK 22608/2026‘04.04.2026 CONTC/1169/2026 ‘10 ‘ ‘c ‘
143 [P K SWAIN 22609/202604.04.2026 |CONTC/1139/2026 |10 | c |
144 |T.SWAIN 22611/2026|04.04.2026 |WP(C)/9958/2026 |10 | c |
45 |[R. N. BARIK 22614/2026/04.04.2026 [WP(C)/9491/2026 |10 | c
46 |T.SWAIN 22615/2026/04.04.2026 |WP(C)/9883/2026 |10 | c |
147 |M M NAYAK 22616/2026/04.04.2026 |CONTC/1107/2026 |10 | c |
48 |B. SAMAL 22617/2026/04.04.2026 [WP(C)/29932/2024 |10 | c |
49 |T.SWAIN 22618/2026/04.04.2026 |[WP(C)/9732/2026 |10 | c |
50 |B BEHERA 22619/2026/04.04.2026 |[WP(C)/9405/2026 |10 | c |
51 |B BEHERA 22622/2026/04.04.2026 |[WP(C)/9459/2026 |10 | c |
52 |B BEHERA 22623/2026/04.04.2026 |WP(C)/9482/2026 |10 | c |
53 |B.DAS 22624/2026/04.04.2026 |[WP(C)/9611/2026 |10 | c |
54 |B BEHERA 22625/202604.04.2026  |[WP(C)/9530/2026 |10 | c |
55 |B BEHERA 22627/202604.04.2026  |[WP(C)/9413/2026 |10 | c |
56 |B BEHERA 22628/2026/04.04.2026 |[WP(C)/9571/2026 |10 | c
57 |B BEHERA 22629/2026/04.04.2026 |[WP(C)/9549/2026 |10 | c
58 |B.BEHERA 22630/2026 (04.04.2026 |WP(C)/9599/2026 |10 | c
59 |B BEHERA 22631/2026/04.04.2026 |WP(C)/9546/2026 |10 | c
60 |B BEHERA 22632/2026/04.04.2026 |[WP(C)/9544/2026 |10 | c
61 |B BEHERA 22634/2026/04.04.2026 |WP(C)/9456/2026 |10 | c
62 |B BEHERA 22636/2026(04.04.2026 |WP(C)/9539/2026 |10 | c
63 |B BEHERA 22637/2026/04.04.2026 |WP(C)/9465/2026 |10 | c
64 |B BEHERA 22638/2026/04.04.2026 [WP(C)/9462/2026 |10 | c |
65 |B BEHERA 122639/2026/04.04.2026  [WP(C)/9473/2026 |10 | lc |
66 |B BEHERA 22640/202604.04.2026  |[WP(C)/9452/2026 |10 | c |
67 |B BEHERA 22641/2026/04.04.2026 |WP(C)/9455/2026 |10 | c |
68 |B BEHERA 122642/202604.04.2026  |[WP(C)/9460/2026 |10 | c |
69 |B BEHERA 22644/202604.04.2026 |[WP(C)/9466/2026 |10 | c |
70 |S K SUNDARA 22645/2026|04.04.2026 |ABLAPL/1852/2026 |10 | c |
71 |B BEHERA 22646/202604.04.2026 |[WP(C)/9447/2026 |10 | c |
72 |K. PARIDA 22647/2026/04.04.2026 |[WP(C)/9373/2026 |10 | c |
73 |B BEHERA 22649/2026/04.04.2026 |WP(C)/9440/2026 |10 | c |
74 |P K MOHANTY 22652/202604.04.2026  |ABLAPL/1218/2026 |10 | c |
75 |B BEHERA 22655/2026/04.04.2026 |[WP(C)/9526/2026 |10 | c |
76 |S. SAMANTARAY 22658/2026/04.04.2026  |WP(C)/503/2026 0| c |




77 |B BEHERA 22659/202604.04.2026  |[WP(C)/9519/2026 |10 | c |
78 M. K. PANDA 22660/202604.04.2026 |[WP(C)/7861/2026 |10 | c |
79 |B BEHERA 22661/202604.04.2026 |[WP(C)/9518/2026 |10 | c |
80 |B BEHERA 22664/202604.04.2026 |[WP(C)/9515/2026 |10 | c |
81 |M.N. MOHANTY 22667/202604.04.2026  |[WP(C)/9379/2026 |10 | c |
82 |P K JENA 22668/2026/04.04.2026 |WP(C)/9520/2026 |10 | c |
83 |P K MISHRA 22674/2026/04.04.2026 |[WP(C)/18179/2024 |10 | c |
84 |D K SWAIN 22676/202604.04.2026 |ABLAPL/1830/2026 |10 | c |
85 |M K PANDA 22677/2026/04.04.2026 |[WP(C)/18179/2024 |10 | c |
86 |N SWAIN 22678/202604.04.2026 |CRMC/108/1994 |7 | v
87 |N SWAIN 122679/202604.04.2026 |CRMC/108/1994 |7 | u |
‘88 o HDRA CHANDRA’22680/2026‘04.04.2026 WP (C) /9451/2026 ‘10 ‘ ‘c ‘
89 |D K JENA 22682/2026/04.04.2026 |ABLAPL/1841/2026 |10 | c |
90 M R ROUTRAY 22684/2026/04.04.2026 |[WP(C)/9034/2026 |10 | c |
91 M R ROUTRAY 22685/2026/04.04.2026 |[WP(C)/9031/2026 |10 | c |
92 |s Das 22686/2026/04.04.2026 |[WP(C)/8394/2026 |10 | c |
93 |S K RATH 22688/2026/04.04.2026 |WP(C)/8166/2026 |10 | c |
94 |S BEHERA 22689/2026/04.04.2026 |ABLAPL/1847/2026 |10 | c |
95 |GANESH SAHOO 22690/2026/04.04.2026 |ABLAPL/1856/2026 |10 | c |
96 |A DAS 22692/2026/04.04.2026 |[WP(C)/8091/2026 |10 | c |
97 |K K NATH 22693/2026/04.04.2026 |ABLAPL/1860/2026 |10 | c |
98 |R K MALLICK 22697/2026/04.04.2026 |ABLAPL/1865/2026 |10 | c
99 |R K MALLICK 22698/2026 (04.04.2026 |ABLAPL/1866/2026 |10 | c |
100 R K MALLICK |22702/2026 [04.04.2026 |ABLAPL/1871/2026 |10 | c |
101 [N K ROUT 22704/2026 [04.04.2026 |ABLAPL/1874/2026 |10 | c |
1102 |S.BARIK 22706/2026 04.04.2026 |CRLMC/412/2026 0 | c |
1103 |6 JAYASINGH |22707/2026 [04.04.2026 |ABLAPL/1875/2026 |10 | c |
1104 |[J C BARAL 22710/2026 04.04.2026  |CONTC/903/2026 0 | c
1105 |S.K.SARANGI 22712/2026|04.04.2026  |CRLMC/290/2026 0 | c
106 |P.K.DAS 22713/2026 04.04.2026  |CRLMC/937/2026 0 | c
1107 |P.K.JENA 22715/2026|04.04.2026 |CRLMC/470/2026 0 | c |
1108 [R.K.MAHABHOI 122716/202604.04.2026  |CRLMC/975/2026 110 | lc |
1109 |S.PRADHAN 22720/2026 |04.04.2026 |CRLMA/25/2026 0 | c |
110 |P.K.MOHANTY 22722/2026|04.04.2026 |CRLMC/897/2026 0 | c |
111 |[P.K.SABAT 22723/202604.04.2026  |CRLMC/896/2026 0| c |
1112 |S.SAHOO 22724/202604.04.2026  |CRLMC/945/2026 0| c |
113 |[N.R.BEHERA 22725/202604.04.2026  |CRLMC/938/2026 0| c |
114 |N.R.BEHERA 22726/202604.04.2026  |CRLMC/938/2026 0| c |
1115 |S.S.JENA 122730/2026|04.04.2026 |[CMP/419/2026 0| c |
116 |A.K.PANDA 122731/202604.04.2026 |FAO/130/2026 0| c |
117 |A.K.PANDA 122732/202604.04.2026 |FAO/132/2026 0 | c |
118 |A.K.PANDA 122733/202604.04.2026 |FAO/136/2026 0 | c |
119 |D.BISWAL 122734/202604.04.2026 |FAO/144/2026 0 | c |




1120 |G.D.MALLICK 22737/2026|04.04.2026 |CONTC/180/2026 0| c |
121 |G.D.MALLICK 22738/202604.04.2026 |CONTC/179/2026 0| c |
1122 |A.DAS 22740/202604.04.2026 |CONTC/709/2026 0| c |
1123 [P K DAS 122742/202604.04.2026 |[WP(C)/21678/2015 [10 | c |
124 [P K DAS 122743/202604.04.2026 |[WP(C)/21681/2015 [10 | c |
1125 [P K DAS 122744/2026(04.04.2026 |[WP(C)/21679/2015 [10 | c |
126 [P K DAS 22745/2026/04.04.2026 |[WP(C)/21680/2015 |10 | c |
127 M. R. SAHOO 22752/2026|04.04.2026 [WP(C)/29632/2025 |7 | u |
128 [B R SENAPATI 122757/202604.04.2026 |0JC/2650/1983 |7 | v
129 |S K PARIDA 22758/2026|04.04.2026  |[WPC (OAC) /2347/2001 |7 | v
1130 |K DAS 22759/2026/04.04.2026 |[WP(C)/18214/2009 |10 | u |
131 |S R TRIPATHY 22760/2026|04.04.2026 |CRLMC/1091/2017 |10 | SR
132 M R SAHOO 22761/2026/04.04.2026 |WP(C)/29678/2023 |10 | SR
133 |P K MALLICK 22762/2026/04.04.2026 |WP(C)/21343/2022 |10 | SR
134 |P K MALLICK 22763/2026/04.04.2026 |[WPC (OAS)/29/2015 |10 | SR
1135 |P K MISHRA 22764/2026|04.04.2026 |CRLMC/641/2024 0 | SR
136 [P K MISHRA 122765/202604.04.2026  |ABLAPL/5097/2016 |10 | o
1137 M R SAHOO 22766/202604.04.2026  |[WP(C)/29719/2023 |10 | o
138 |[P R SWAIN 22767/2026|04.04.2026 |CRLMC/3067/2006 |10 | CH
139 M K MOHANTY 22768/2026|04.04.2026 [WP(C)/6730/2024 |10 | CH
140 [P K DAS 22769/2026|04.04.2026 |[WP(C)/9872/2026 |10 | CH
141 [D BISWAL 22770/2026 (04.04.2026  |FAO/144/2026 o | o
142 [B K DAS 22771/2026|04.04.2026 |ABLAPL/1296/2026 |10 | CH
143 [B K DAS 22772/2026|04.04.2026 |ABLAPL/1351/2026 |10 | CH
144 |A K MISHRA 22773/2026 [04.04.2026  |WA/2522/2024 o | o
1145 |S BISWAL 22774/2026|04.04.2026  |CRLMC/374/2025 0 | CH
146 |[P K MISHRA 22775/2026|04.04.2026 [WP(C)/31771/2025 (|10 | o
147 [P K MISHRA 22776/2026|04.04.2026  |[WP(C)/32933/2025 |10 | u |
148 [P K MISHRA 122777/202604.04.2026  |[WP(C)/31883/2025 |10 | u |
1149 |G ROUT 22778/202604.04.2026  |[WP(C)/14112/2025 |10 | u |
150 |H.K.MOHANTA 22780/2026|04.04.2026 |CRLMP/251/2026 0 | c
1151 |M.MOHANTY 22781/202604.04.2026 |CRLMP/307/2026 0 | c |
1152 |A.K.ROUT 22782/2026|04.04.2026 |CRLREV/224/2026 |10 | c |
1153 |K.SAHOO 122783/202604.04.2026 |CRP/47/2025 0| c |
154 |D.P.RAYCHOUDHURY [22786/2026|04.04.2026 |CMP/467/2026 0| c |
1155 |K.MOHANTY 122787/202604.04.2026 |CMP/520/2026 0| c |
1156 |J.C.BARAL 22788/202604.04.2026 |CMP/413/2026 0 | c |
1157 |A.MOHANTY 122789/202604.04.2026 |CMP/426/2026 0 | c |
158 |R.K.MALLICK 122790/202604.04.2026  |CMP/117/2026 0 | c |
1159 |S K PARIDA 22792/2026|04.04.2026 |WP(C)/1588/2025 |10 | c |
160 |R PRADHAN 22793/2026|04.04.2026 |[WP(C)/1588/2025 |10 | c |
1161 K SAHOO 22794/2026|04.04.2026 |[WP(C)/1588/2025 |10 | c |
1162 |T BAG 22795/2026|04.04.2026 |WP(C)/65/2024 0 | c |




1163 M R ROUTRAY 22796/2026|04.04.2026 |[WP(C)/27953/2024 |10 | c |
1164 |S NAYAK 122797/202604.04.2026  |[WP(C)/38382/2023 |10 | c |
165 |T. K. NAYAK 22798/202604.04.2026 |[WP(C)/9787/2026 |10 | c |
1166 M K PATI 122799/202604.04.2026 |[WP(C)/10334/2024 |10 | c |
1167 |S. MOHAPATRA 122800/202604.04.2026 |[WP(C)/9789/2026 |10 | c |
1168 |s DAS 22801/202604.04.2026 |[WP(C)/31625/2024 |10 | c |
169 [P. K. JENA 22802/2026/04.04.2026 [WP(C)/9220/2026 |10 | c |
170 M. K. RATH 22803/2026/04.04.2026 |[WP(C)/9774/2026 |10 | c |
171 |S K RATH 22804/2026/04.04.2026 |[WP(C)/10529/2022 |10 | c |
172 |[T. K. NAYAK 22805/2026/04.04.2026 |[WP(C)/9821/2026 |10 | c |
173 |S K RATH 22806/2026/04.04.2026 |[WP(C)/7472/2022 |10 | c |
174 |T. K. NAYAK 22807/2026|04.04.2026 |[WP(C)/9818/2026 |10 | c |
175 |S K RATH 22808/2026/04.04.2026 |[WP(C)/7467/2022 |10 | c |
1176 |S. MOHARANA 22809/2026/04.04.2026 |WP(C)/4596/2026 |10 | c |
177 |S K RATH 22810/2026/04.04.2026 |WP(C)/7468/2022 |10 | c |
178 |S K RATH 22811/2026|04.04.2026 [WP(C)/7471/2022 |10 | c |
179 |S. R. SETHI 22814/202604.04.2026 |[WP(C)/8764/2026 |10 | c |
180 |P. K. MISHRA 22815/2026|04.04.2026  |[WP(C)/34353/2025 |10 | c |
181 [R.K. NAYAK 22816/2026/04.04.2026 |WP(C)/6318/2026 |10 | c
182 M. BISWAL 22817/2026|04.04.2026 |WP(C)/798/2026 0 | c
183 [B. K. MOHARANA  |22818/2026|04.04.2026 |WP(C)/8892/2026 |10 | c
184 [K. K. RATH 22819/2026(04.04.2026 |WP(C)/9086/2026 |10 | c
185 |S. K. BISWAL 22820/2026/04.04.2026 |[WP(C)/9784/2026 |10 | c
186 |[H K BHOL 22822/2026|04.04.2026 |FAO/35/2019 0 | CH
187 [B K DAS 22823/2026(04.04.2026 |CRA/124/2001 0 | o
188 |[S B UDGATA 22824/2026|04.04.2026 |[CMP/276/2026 0 | CH
189 |A K JATI 22825/2026/04.04.2026 |CRLMC/2960/2025 |10 | o
190 M K JENA 22826/202604.04.2026 |[WP(C)/28071/2025 [10 | u |
| | | Total 11882

N I C (Software Team)




